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(b) No Sir. 

(c) India'5 accomplishments in Antarctica 
have been acknowledged and appreciated by 
all the Antarctic Treaty countries. By virtue 
of its work in Antarctica, India has been 
admitted as a Consultative Party to the 
Antarctic Treaty and as a full member of 
Scientific Committee on Antarctic Research. 
Information obtained by India in the field of 
meteorology, biology, geology, geophysics 
and oceanography is being exchanged with 
other countr ies. 

RevisioD of Rules Governlag Central 

Government Employees 

*254. SHRI BASUDEB ACHARIA: 
Will the PRIME MINISTER be pleased to 
state : • 

(a) whether the Government have decided 
to redraft the service rules relating to leave. 
discipline and pension of Central Government 
staff; and 

(b) if so, the details thereof 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
ORIBVANCES AND PENSIONS (SHRI 
P. CHIDAMBARAM) : (a) and (b) Govern
ment bave been reviewing various aspects of 
tbe service rules relating to leave, discipline 
and pensoion on an on-going basis whenever 
there is need for it or proposals are received 
in tbis regard. 

Development of Wastelaocl 

*25S. KUMARJ pUSHPA DEVI : Will 
tbe PRIMB MINISTER be pleased to state: 

(a) whether Government have made any 
estimate of the total wasteland in the 

country; 

(b) if so. State-wise details; and 

(c) tbe acbemc prepared for the develop· 
ment of wasteland in tbe couotry ,i.. pneral 
an' Madbya Pradesb ill ,partic:ular 7 

THE PRIME MlNISTER (SHRI 
RAJ IV GANDHI): (a) There is no com· 
prehensive and repeat· survey rOl the country 
as a whole to provide precise estimate of 
wasteland. According to information given 
in the various reports including tbat of 
National Commission on Agriculture (1976), 
National Committee on Backward Area 
Development (1981) and Rasbtriya Barh Ayog 
(1980)t an overa]) estimate is that an area of 
about 175 million hectares in the country is 
affected by the problem of soil erosion and 
land degradation. 

(b) The State-wise break-up of 175 
milli('n hectares is not available. 

(c) A statement is given below. 

Statement 

The Action Plan drawn up by the 
National Wastelands Development Board 
for the development of wastelands for imple
me?tation by all the State Governmentsl 
Unlon Territories inc1uding Madhya Pradesh 
has tbe following key elementq :-

I. IDENTIFICATION OF WASTE
LANDS: 

The State Government/Union Territory 
has been requested to identify waste
lands in their territory whether they be 
in forest area, revenue/common lands 
or degraded farQl lands. 

2. PEOPLB'S JNVOL VEMENT 

This will be ensured by tbe following 
measures: 

(a) Deeentralised Nurseries: People's 
nurseries i. e. kisans. schools. 
wome~, youth groups, voluntary 
agenCIes, etc., will be motivated 
to meet the increased demand of 
seedlings_ 

'(b) Farm Forestry: Farmers will be 
motivated to take up tree farming 
on their marginal Jands and 
planting on their field buDds. A 
r~~ional . policy in '-regard to 
d.stributlon of seed1io,~ sh.uld 
be evolved. 


